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THE HIGH COURT OF MEGHALAYA 

SHILLONG 


•RESULT FOR THE POST OF HINDI TRANSLATOR 

No.HCM.II/109/2016-Estt/ Dated, Shillong the 22nd March, 2017 

On the basis of the Written Examination and Personal Interview held for the post of I findi 

I ranslator in the I Iigh Court of Meghalaya, the fo llowing candidate has been selected: 

1. 	 Roll No.2242 Niraj Jaiswal 

The following candidate has been kept in the Reserved List: 

1. 	 Roll No. 2243 Poonan1 Singh 

The selected candidate rnay report to the office of Registrar General of the High Court or 

Meghalaya on or before 6th April 20 17 at 10:00 am. I li s joining will be subject to medical and pol ice 

verification reports. 

In case of the selected candidate failing to report by the given date, the appo intment may be 

offered to the candidate in the reserved list. 

By 	order, 

REGISTRAR GENERAL 

• 

No.HCM.II/109/2016-Estt/ }'5'?:>-:fA-	 Dated, Shillong the 22"d March, 2017 

Copy for information to:  • 

1. 	 The Joint Registrar cum Sec:retaiJ' to !Jon 'hie the Chief Justice. High Court of A1eghalaya. 
Shillong. 

2. 	 The Joint Registra, High Court ofMeghalaya. Shillong. 
3. The P.S to Hon 'hie Mr. JusticeS. R. Sen, lfigh Court ofMegha/aya, Shillong. 

-1. The P.S to Hon 'ble Mr. J ustice V P. Vaish, High Court ofMeghalaya, Shil/ong. 

5. 	 The P.A to Registrar General, Iligh Court ofMeghalaya, Shi!long. 
~The Systems Analyst. High Court ofMeghalaya, Shil/ongfor uploading the same on the q[!icial 

1Vebsite. 
7. 	 Estahlishment Section, lligh Court of Meghalaya, Shillong, for information and necessary 

action. 
8 The Accountant-cum-Cashier. Iligh Court ofMeghalaya. 
9 Nirqj .Jaiswal, Titagarh Paper Mill Qtr New Line Coal Depot, Near Sharma I/otel. Ko/kala

700119, West Bengal. 
10. Not ice Board. 
11. 	O.flice File. 

~~~ t.. 

REGISTRAR GENERAL 



